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^ E!+ES-^ BIHAR STATE POLLUTION CONTRG)L BOARD
ffi pARtvEsH BHAWAN, PLOT NO. NS-B/2, pALtpUTRA TNDUSTRTALAREA,,@ PATI|PUTRA, patna - aOO O1O

Ref No -l?L3 Patna, Dated-Ja.6 Ze-

DISCHARGE CONSENT ORDER
With reference to the on-line application no.- OR226NO22897 t6144145 dated

07.06.2022 of M/s MSB porymers, At-Langer Toli Lane, p.o.-Bankipur, Dist-
Patna-800004 of the unit for consent under sections 25t26 of the Water
(Prevention & Control of Pollution) Act, 1974, he/they is/are granted consent to
bring into use his/their new/altered/existing outlet(L) for dlscharge of trade
effluent and/or d_omestic sewage of the ptant [Single use plastic cIttery items-
Qfass, Cups & Plates (187.5 MTiyear) from the biodegradable raw materiats,
PET Bottles (187.5 MT/year), Food packaging items (1g7.s MT/year) and pLA
(Poly Lactic Acid) coated paper cups, Plates, Glass & Bowls (1BT.S MT/year)l
with D.G. set-S.5 kvAxl At Dadi Maa Biscuit factory Road, Nasriganj, p.o.-aati,
P'S.-Danapur, Dist-Patna-800O12 for the period oi fire years t[m'ine date of
issue subject to the following conditions:-
1. That, he/they shall not make any alteration, addition, deletion or modification

in the plant without the prior clearance from the Board and shall also abide
by the obligations under sections 24, 31and 33A of the Water (Prevention &
Control of Pollution) Act,1974 and further shall extend co-operation to the
Board in performing its functions entrusted under sections 20,21, 23, 30 and
32 of the Act;

2. That, he /they shall comply with the requirements of Rule 14 of the
Environment (Protection) Rules, 1g86; Rures 4, s,2,9, 10 and 1.1 of the
Hazardous And Other Wastes (Management and Transboundary Movement)
Rules, 2016, Rules 4, s,7,8, 10, 11,12,13, 1s and 1g of the Manufacture,
Storage and lmporl of Hazardous Chemical Rules,1989; and the provisions
of the Public Liability lnsurance Act,1gg1(whichever is applicable);

3. That, he/they shall monitor his/their effluent(s) regularly and maintain its
quality in conformity with Board's standards and shall produce its proof, as
and when asked for;

4. That, he/they shall submit application for consent again 30 days before the
expiration of the period of consent or within 30 days from the date of receipt
of this order, whichever is applicable;

5. That, the unit shall not discharge any effluent outside the plant premises and
maintain zero liquid discharge (ZLD);

6. That, they shall re-use treated effluent (if any) to maintain Zero Discharge
from the plant premises and water consumption shall be reduced by adopting
3 R's (reduce, reuse and recycle) concept;

7. That, they shall obtain prior permission from CGWA for installation of bore
well and abstraction of groundwater;

8. That, water meter conforming to ISO standards shall be installed at the inlet
point of water uptake as well as at all necessary points to monitor the daily
water consumption and a log book shall be maintained in this regard. Use of
water efficient devices/fixtures and appliance should be promoted;

9. That, they shall obtain registration under the Plastic Waste Management
Rules, 2016 as amended 2022 before commencement of production;

10. That, they shall obtain certificate from the Central Pollution Control Board
before marketing and selling;
That, they shall not sell out raw ials to other units;
That, they shall obtain for compostability of raw material of

of compostablecompostable plastic before com

11.
12.

SUP items;
of production
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13' That, they shall not produce any banned plastic items as notified by the
Central Govt. or the State Govt .

14. That, they shall comply witn i'ne provisions (whichever applicable) of the
Solid Waste Management Rules, 2016. Separate wet and Ory Uins must be
provided and segregation of dry waste (in blue bin), wet waste (in green bin)
and domestic hazardous waste (in black bin) must be ensure; wet waste
must be composted inside the premises and dry & domestic hazardous
waste shall be handed over to the local body. Non-biodegradable waste and
dry waste like rejected corrugated cardboard; waste paper etc may be
handed over to the recyclers registered with Bihar Staie 

'pollution 
Control

Board;
15. That they shall ensure that the solid waste generated is not thrown, burnt

or buried on streets, open public spaces outside the premises or in the
drain or water bodies;

16. That, the environmental statement for each financial year ending 31tt Sept. in
Form-V as is amended to be submitted by the proponent to the Board as
prescribed in the Environment (protection) Rules, 1gg6;

17' That, they shall make provisions for display of data outside main factory gate
about quantity and quality of water discharge and air emission atong lruitn
solid waste generated within the factory premises;

18. That, the compliance report of CTO conditions shall be submitted to the
Board quarterly;

19. That, notwithstand any thing stated above, the applicant unit shall abide by
all the provisions of the environmental laws including policies and guidelinei
made there under; and

20. That, this CTO is granted on the basis of undertaking/document up-
loaded/submitted by the applicant and it is subject to the con-dition that in the
event of any information/documents submitted by the proponent are found
false or misleading at any stage, the cro granted, shali be revoked and
legal action shall be initiated.

To
Sri Nand Kumar, Proprietor,
M/s MSB Polymers,
At-Langer Toli Lane,
P.O.-Bankipur,
Dist-Patna-800004.

EPABX-0612-226125012262265,Fax-0612-2261050. E-mail-bspcb@yahoo.com, Website-http://bspcb.bih.nic.in

I
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*,**$Affi BIHAR STATE POLLUTION GONTROL BOARD
PARTVESH BHAWAN, PLOT NO. NS-B/2, PALIPUTRA TNDUSTRTAL AREA,

PATLIPUTRA, Patna - aOO O1O
Patna, dated- ?b,&. 2)-

EMISSION CONSENT ORDER
With reference to the on-line application ID-OR226N022897t6144145 dated

07.06.2022 of M/s MSB Polymers, At-Langer Toli Lane, p.o.-Bankipur, Dist-
Patna-800004 for consent under sections 21 of the Air (Prevention & Control of
Pollution) Act,1981, he/they is/are granted consent to operate his/their plant plant
[Single use plastic cutlery items-Glass, Cups & Plates (187.5 MT/year) from the
biodegradable raw materials, PET Botfles (187.5 MT/year), Food packaging
items (187.5 MT/year) and PLA (Poly Lactic Acid) coated paper cups, Plates-,
Glass & Bowls (187.5 MT/year)l with D.G. Set-5.5 kVAxl At Dadi Maa Biscuit
factory Road, Nasriganj, P.o.-Bata, P.s.-Danapur, Dist-patna-800O12 for the
period of five years from the date of issue with the following conditions:-
1. That, he/they shall not make any alteration, addition, deletion or modification

in the plant without the prior clearance from the Board and shall also abide by
the obligations under sections 22,23 and 31A of the Air (Prevention & Control
of Pollution) Act, 1981 and further shall extend co-operation to the Board in
performing its functions entrusted under sections 24,25 and 26 of the Act ;

2. That, he /they shall comply with the requirements of Rule 14 of the
Environment (Protection) Rules, 1986; Rules 4,5, 1,9, 10 and 11 of the
Hazardous And Other Wastes (Management and Transboundary Movement)
Rules, 2016; Rules 4, 5, 7,8, 10, 11, 12, 13, 15, 17 and 18 of the
Manufacture, Storage and lmport o't Hazardous Chemical Rules,1989; and
the provisions of the Public Liability lnsurance Act, 1991 (whichever is
applicable);

3. That, he/they shall monitor his/their emission(s) and the ambient air quality
from representative point regularly and shall maintain its quality in conformity
with Board's standards and shall produce its proof, as and when asked for;

4. That, he/they shall submit application for consent before 30 days before the
date of expiration of the consent or within 30 days from the date of receipt of
this order, whichever is applicable;

5. That, they shall obtain registration under the Plastic Waste Management
Rules, 2016 as amend ed 2022 before commencement of production;

6. That, they shall obtain certificate from the Central Pollution Control Board
before marketing and selling;
That, they shall not sell out raw materials to other units;
That, they shall obtain certificate for compostability of raw material of
compostable plastic before commencement of production of compostable
SUP items;

L That, they shall not produce any banned plastic items as notified by the
Central Govt. or the State Govt.;

10.That, diesel generating sets (DG Sets), as source of backup power should be
provided with an integral acoustic enclosure and the maximum permissible
sound pressure level for new D.G. set shall be 75 dB(A) at 1 meter from the
enclosure surface. The height of exhaust of DG sets should be as: Exhaust
Stack Height formula:- (Ht of Building in meter + 0.2{KVA) m; it should be
installed on pucca base with anti vibration pads;

1 1 . That, they shall ensure all possible measures to be implemented to control
noise pollution and the ambient fioise levels should conform to the standards
prescribed under the Noise Pol\u;tion (Regulation and Control) Rules, 2000,

ffiwM.!w
Ref. No - U2+

7.
8.

ffi:I"roed 
to date viz. 75 dBj[durFs day time and 70 dB (A) during night
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'12. That, they shall comply with the provisions (whichever applicable) of the Solid
waste Management Rules, 2016. separate wet and dry bins must be
provided and segregation of dry (in blue bin), wet (in green bin) and domestic
hazardous waste (in black bin) must be ensure; wet waste must be
composted inside the premises and dry & domestic hazardous waste shall be
handed over to the local body. Non-biodegradable waste and dry waste like
rejected corrugated cardboard, waste paper etc may be handed over to the
recyclers registered with Bihar state Pollution control Board;

13. That, tree plantation in vacant space of the campus shall be done to develop
as green belt and to control ecology of area surrounding the unit;

14.That, the environmental statement for each financial year ending 31tt Sept. in
Form-V as is amended to be submitted by the proponent to the Board as
prescribed in the Environment (Protection) Rules, 1g86;

15.That, they shall make provisions for display of data outside main factory gate
about quantity and quality of water discharge and air emission along with
solid waste generated within the factory premises;

16.That, the compliance report of CTO conditions shall be submitted to the
Board quarterly;

17.That, notwithstand any thing stated above, the applicant unit shall abide by all
the provisions of the environmental laws including policies and guidelines
made there under; and

18.That, this CTO is granted on the basis of undertaking up-loaded by the
applicant and it is subject to the condition that in the event of

any information/documents submitted by the proponent are found false or
misleading at any stage, the CTO granted, shall be revoked and legal action
shall be initiated.

To
Sri Nand Kumar, Proprietor,
M/s MSB Polymers,
At-Langer Toli Lane,
P.O.-Bankipur,
Dist-Patna-800004,

"16lM.",-(S. Chandr

EPABX-06'12-226125012262265,Fax-0612-2261050. E-mail-bspcb@vahoo.com, Website-hftp:/ibspcb.bih.nic.in
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BIHAR 

R-.,n. No. 
PR-15-81H-o9-AQDPKl144L•22 

Blhar Pollution Control Board 

Parivesh Bhawan, Plot No. NS-B/2 

Patllputra Industrial Area, Patliputra, 

Patna-800023, Bihar 

Date: 

15-09•2022 01:31 PM 

REGISTRATION CERTIFICATE FOR PRODUCER 

(Under Rule-13(2) of the Plastic Waste Management Rules, 2016, as amended) 

To, 
MSB POLYMERS(Legal 

Name) 
(ll"ade Name: MSB 

POLYMERS), 
Biscuits Factory Road Nasri 
Ganj Industrial Area Nasri 
Ganj Digha Danapur 

With reference to the application dated 26-08-2022 regarding registration as a 

Producer, this is to inform that your application has been processed and found in 

order. Now, therefore, Bihar Pollution Control Board is pleased to grant the 

registration in favour of MSB POLYMERS, vide registered office address Biscuits 

Factory Road Nasri Ganj Industrial Area Nasri Ganj Digha Danapur, as a 

Producer, for disposal of MLP & other plastic waste generated due to their products 

as per the EPR Action Plan given below: 

SI. No 
Financial Year 2022-23 

State/UT Cat-I Cat-II Cat-Ill Cat-IV 

1 BIHAR 0.0000 43.7500 0.0000 0.0000 

TOTAL 0.0000 43.7500 0.0000 0.0000 

Grand Total 43,7500 

This certificate of registration shall be valid for a period of One Year from the date 

of issue of the letter unless revoked, suspended or cancelled. The Registration is 

granted subject to the following terms & conditions: -

1. The Producer shall fulfil the categorize EPR Targets for the year 2022-23 as 

specified in the above table. For the subsequent years, EPR Target shall@,.._ 5
. 

a ~ned 
by:Arun Kumar 
Date: 
2022.09.15 

• lllllll 13:32:48 
-""'"f r +os:3o 
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2 

I 

calculated based on the information provided in the Annual report, the format of 

which shall be specified by CPCB. 

2. The Producer shall provide certificate only from registered plastic waste 

processors as evidence of fulfilling their EPR obligation. The PIBO can meet the 

EPR obligation under a category by providing EPR certificates from other PIBOs 

of the same category. 

3. Exchange of EPR credit between PIBOs and Plastic Waste Processors (PWP) to be 

done as per mechanism provided by CPCB. 

4. The Producer shall file annual return of fulfilling of EPR obligation as per targets 

given above in the proforma prescribed by CPCB by June 30 of the next financial 

year. The information related to fulfillment of EPR obligations and annual report 

to be filed on the centralized EPR portal developed by CPCB for the purpose. 

5. Every Producer shall maintain a record of details of the person engaged in 

supply of plastic used as raw material to manufacture carry bags or plastic sheet 

or like or cover made of plastic sheet or multi-layered packaging. 

6. The Producer shall pay Annual fee for processing of Returns as per Guidelines by 

CPCB. 

7. The Environment Compensation, as applicable, shall be levied by 

CPCB/SPCB/PCC on PIBO the with respect to non-fulfillment of their Extended 

Producer Responsibility targets, responsibilities and obligations as per 

Guidelines specified by CPCB. 

8. An application for the renewal of a Registration shall be made at 90 days prior 

to expire of validity, along with the necessary information & documents as per 

the Guidelines issued by the MoEF&CC and CPCB from time to time 

9. The Producer shall not deal with any entity not registered through on-line 

centralized portal developed by Central Pollution Control Board. 

10. The Producer shall not engage in manufacture, stocking. distribution. selling of 

banned SUP items as listed in Amendment to PWM Rules dated August 12. 

2021. 
_mgned 
by:Arun Kumar 
Date: 
2022.09.15 

a, ,illll 13:32:48 
r+os:30 
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3 

-
the on-line portal 

PIBO registered on . 

determined that any . ation or there ,s 

11. In case, It Is found or , as willfully concealed ,nform . . 

'ded false information or h t· ulated while obtarnrng 

12. 

has prov, the conditions s 1P 

any Irregularity or deviation from nsiblllty guidelines, then the 

d d Producer Respo • ft 

registration under Exten e I< d tor a one - year period a er 

t't would be revo e 
registration of such an en I Y . . hose registration has been 

. heard. The entIt1es w , 

giving an opportunity to be h eriod of revocation. 

revoked shall not be able to register afresh tor t e p 

f h PWM Rules, 2016, 
'th provisions o t e 

The Producer should ensure compliance w, . t t'on closure 

as amended. Action, as deemed fit, including revocation of reg1s ra , ' ·nst 
. h shall be taken aga, 

of unit, levying Environmental Compensation c arges, 

violators of PWM Rules. 

• h tak such action as deemed 

13. Bihar Pollution Control Board reserves the ng t to e 

fit under Environment (Protection) Act, 1986 for violation of PWM Rules, 
2016

, as 

amended, if any, by the concerned PIBO for the period prior to grant of 

registration. 

Terms and Conditions :- Special Conditions :-----· 1. The unit shall comply all the 

provisions of the Plastic Waste Management Rules, 2016 as amended thereafter, 

Including Its Schedules and related Guidelines, Standard Operating Procedures 

(SOPs) Issued from time to time In this regard. 2. The unit shall obtain certificate 

from the Central Pollution Control Board, Delhi before the marketing of compostable 

or biodegradable products/ items. 3. The unit shall obtain test certificate for the 

compostabllity or biodegradability of their products from the authorised laboratory 

as specified in the Plastic Waste Management Rules, 2016 as amended thereafter as 

mentioned In the PWM Rules, 2016 as amended thereafter. 4. The manufacturers 

producing Plastic packaging shall register as producer on EPR Portal. He shall fulfil 

his EPR liability as per notified EPR Guidelines in case final testing of 

biodegradability as per IS/ISO 17899:2022 fails. 5. The Single Use Plastic item 

(Compostable / Biodegradable) producing manufacturers shall provide monthly 

details of productions and In case the samples fails, Environmental Compensation 

shall be levied based upon polluter pays principle for the Intervening period. 6. Each 

plastlc carry bag or commodities or both and multi-layered packaging shall have the 

Information related to name and certificate number of manufacturer(Rule 4(h)] In 

case of carry bags or commodities or both made from compostable plastic and 

biodegradable plastics printed In English on the bag in accordance with 11(1) of 

PWM Rules. 7. In addition, the manufacturer shall generate QR code based on the 

details provided In the certificate Issued by CPCB and QR code shall be provided on 

each of the carry bag or commodities or both manufactured at the certified It The 

details of the QR code (email/password, Name, plant address, CPCB certlflca~: n~. 

etc.) shall~ shared with the SPCB/PCC/CPCB.". 8. Field verification of the units 

shall be earned out by SPCB/PCC. Random checks of consignments in case of Im ort 

of biodegradable plastics to be canted out by the concerned authorltl Th p 

Fee shall be paid/bear by the concerned unit under Ins i es. e Test-

certificate Issued by CPCB shall be valld unle'ss It Is rev=«;:~ :~07:~:::~· 9 • The 

O~nKumar 
Dete: 
2022.09.15 

• 1llllll 13:32:48 
,..-f" l"•OS:30 

144
19 19

396



4 

conditions stipulated In th c - --- --~- ___ _ 
raw material e ertlflcate. However, If there Is a there Is a change In 

for issuln : production process or product, fresh appllcatlon shall be flied to CPCB 

C B g O fresh certificate. 10. The unit shall not manufacture any type of Plastic 

~rry ags of any thickness or sizes from virgin or recycled plastic or petro-based 

P astlc or banned/prohibited by Central Government/ State Government/ Central 

Pollution Control Board/ Blhar State Pollution Control Board/ any authorities under 
the legal provisions to do so. 11. The unit shall not manufacture any type of Slngle 

Use Plastic or any plastic Items which Is banned under any act/ rule/ bye-laws/ 

regulations/ notification/ office order under a legal authority to do so. 12. The unit 

shall not manufacture any sheet or Ilka, packaging Item/ multilayer packaging 

7items/ any such products less than 50 micron In thickness from petro-based plastic 

materials. 13. The unit shall not sell or provide or arrange plastlc (virgin or 

recycled), Compostable or Biodegradable material to be used as raw material to any 

Producer/ Brand Owner not having valld registration from the concerned State 

Pollution Control Board or Pollution Control Committee or registration Issued 

through centralised EPR portal of the Central Pollution Control Board. 14. The unit 

shall prepare and submit a Quarterly Report for Its raw material procurement to the 

Blhar State Pollution Control Board and It shall be uploaded on centralised EPR 

portal of the Central Pollution Control Board by the 30st July, of every year. 15. The 

unit shall have adequate fire fighting system and obtain approval from the 

concerned Fire Station of the locality. 16. The Unit shall not use ground water in the 

industrial use without the No Objection Certificate (NOC), if applicable, failing which 

Environmental Compensation shall be imposed against the Proponent or Unit 17. The 

unit shall obtain certificate/authorization from Central Ground Water Board for the 

extraction of Ground Water, if applicable. 18. The unit shall obtain a fresh Consent 

to Establish, Consent to Operate, Registration under EPR of PWM or any 

authorization/registration under the provisions of law as applicable in case of 

shifting, alteration of technology/ raw material/ products/ production capacity/ 

production process. 19. The unit shall maintain sound level, effluent quality, air 

quality of the premises as prescribed. 20. The registration granted shall have a 

valldlty for one/ three year or co-terminus with the validity of the Consent to 

Operate, whichever is earlier. 

Scientist 

..fugned 
by:Arun Kumar 
Date: 
2022.09.15 
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G20 1',~Q Q\'401 p..45101 1ff'i 
CENTRAL POLLUTION CONTROL BOARD 

QQflW(OI , llr'f "1'ffl lrrlfITT' 
MINl$TRV 0, ENVIAONMENT l"OR£81' & CLIMATE CI-WIOE GOVT OF INOIA w 

CPCB 

Certificate No.: CPCB/MSB Polymers/Blher/292~ 
\ u 

Oated:22.05.2023 

To, 
M/s MSB Polymers 
Dadi Maa Biscuit Factory Road, Nasri Ganj, 
PO - Bata , PS - Oanapur , Patna - 800012 , Bihar , India 

Sub: Provisional Certificate to manufacturer for Manufacturing / Selling of Compostable 
Carry Bags & Commodities . 

With reference to the application no MSB Polymers /Blhar/292 dated 22 May 2023 this is to 
certify that M/s. MSB Polymers plant located at Dadl Mae Biscuit Factory Road , Nasri Ganj , 
PO - Bate , PS - Danapur, Patna - 800012 , Blhar , India is fulfill ing the crrteria as per revised 
Standard Operating Procedure (SOP) for issuing certificate as per the provisio ns '4(h) '&'1 1 (c)' of 
P1asuc Wast e Management Rules , 2018, for manufactur ing and selling of com postabl e carry 
bags and commodities in Indian Market as 'MANUFACTURER' . 

Certificate for manufacturing and selling of compostable plastic bags and commod ities in Indian 
market is hereby issued to M/s. MSB Polymers plant located at Dadi Maa.Biscuit Factory Road , 
Nasri Ganj , PO - Bata, PS - Danapur, Patna - 800012 , Bihar , India as 'MANUFACTURER ' 
with the following conditions : 

i. The end product "Compostable plastics and commodities " shall be manufactured 
using the raw materials "Compostable starch granules,PLA,Bio degradable resin" and 
following the production process (Annexure-I) 

ii. Each carrybags and commodities made from compostable material or plastic shall bear a 
label "COMPOST ABLE" IS/ISO:17088 titled as Specifications for "Compostable Plast ic" 
in English & regional language . Each carrybags and commodities shall also have printed 
code and Certificate Number of "MANUFACTURER" as given above . 

iii. The manufacturer shall generate QR code based on the details (Name , plant address , 
CPCB certificate no. etc.) provided in the certi ficate issued by CPCB and QR code shall 
be provided on each of the carry bags and commodities manufactur ed at the certified unit. 
The "verifiable " details of the QR code shall be shared with the S~CB/PCC/CPCB within 
one month of issue of this Certificate. 

iv. The Manufacturer shall provide six-monthly report giving details of raw material {\ " 
procurement and product sale to SPCB/PCC/CPCB as per the prescrib ed format. l>4, 

v. The "Manufacturer " shall comply with provisions of PWM Rules/ Guidelines issued from 
time to time by the Ministry of Environment , For'3st & Climate Change or Central Pollution 
Control Board . 

Contd ..... . 2 

'qfta,, ~' -qcff ';flR', R~-110032 
Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

~ /Tel: 43102030, 22305792,ad4fti$c! tWebsite : www.cpcb.nic.in 

160
21 21398



vi. 

vii. 

viii. 

-2-

lf the certified Manufacturer is found non-complying with the provisions of the PWM Ru/es, 

2018, the Certificate shall stand cancelled. 

The manufacturer shall submit the complete test report of the sample, including 

seed germination and heavy metal analysis test (after 180 days) as per Indian 

Standard IS/ISO:17088 (as amended time to time) from CIPET or any other CPCB 

recognized Government laboratory having adequate testing facility for issuing Final 

Certificate, failing which, the Provisional Certificate shall stand cancelled. 

The provisional certificate is valid for a period of six months fro'm the date of issue of 

certificate by CPCB extendable by six months subject to the conditio n that the reasons for 

seeking extension as cited by the manufacturer are found valid by CPCB 

161
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futc : gs. g. Brrt. fr.-qifi!frq, utfrua fr srd{rgr{fi eqrian tg wtwrat
TtFr+ qi ttrutw ArTFr, T{n$r qd sdTfi ffi, qRiT rrrart
frl q q, flq.qq.e[r$.efrr+ffi, ufteTr, gd+f+{-z s1024, *fwn

SARP . LABORATORY FOR ADVANGED RESEARCH IN POLYMERIC MATERIALSCIPET :

qP
;lm:,,R"1,:

Dept. of Chemicals & Petrochemicals, Ministry of Chemicals & Fertilizers, Govt. of lndia
B/25, C.N.l. Complex, patia, Bhubaneswar-751024, Odisha

Ph :0674 - 2742852,2740173, Fax:0674 - 2740463
E-mail : larpm@cipet.gov.in, Web : www.larpm.gov.in

CIPET/SARP-LARPM-IRA,IPI1 55

To,
M/s. MSB Polymers
Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha Danapur, Patna, Bihar- 800012

Sample details (as declared by the party): *BIO FLEX (PLA COMPOUND)
I)ate of receive of sample:-[7.01.2022
Date of Initiation of testil.02.2022

INTERIM REPORT NO : 00626
Date:25.08.2022

INTERIMREPORT

sl.
No.

Property Test method
/ Standard

Unit Results
Obtained

Specified
Requirements

1 Material Identifi cation FTIR / DSC
Polylactic Acid (PLA) based

material

2_ Disintegration
(Dry mass remains in 2mm
sieve after 84 days)

CL.6.2 of ISO
17088-2012, IS/ISO
r7088-2008

% 7.15 Notmorethan
t0%

J. Ultimate Aerobic
Biodegradation
(with reference to 100%
degradation of positive
reference)

C1.6.3 of ISO
17088- 2012 ,

IS/ISO 17088-2008
% 90.87

(At the end of 180
days)

> g00A

(At the end of the
test period not more

than 180 days)

Comments:- Submitted sample *BIO FLEX (PLA COMPOUND)'-as stated by the party) of IWs. MSB
Polymers complies with the requirements of cl. 6.2 & 6.3 of ISO 17088-2012, IS/ISO 17088-2008.

Note: 1. The submitted sample is exposed under controlled compost condition as per ISO 14855-l and at the
end of !l!Qdays, the cumulative biodegradation is estimated as 90.87 %owith reference to
the degradation ofthe cellulose.

2. The following tests are under progress as per the standard ISO 17088-2012 / IS/ISO 17088:2008
a. Heavy metal analysis as per Cl. no- 6.4.1.
b. Seed germination as per Cl. no.6.4.4.

3. The Test Report will be issued after the completion of all the tests.
4. The interim report is only valid till the issue of Test Report.

(tu"I\at'--z(.u('ff
--lVlr. Pinn'ki Chrtt6rjce

T\UTHOIUEED EIGNATORY

+U^{*'-
Dr. Ak{huya I(umur I'ului

AU'I'IIUIUS ED SIGNA'I'ORI'
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fute : g*r. g. tsIrt. fr.-qififfi6, ultea fr srilrgfufi eq{an tg qEtrrsnf,r
Tqrrm qA tfrwrq{ EqFr, {{nrFr ql rdro ffi , e{TTiT rrcifir(
frl q q, fs.qq.qr$.a[Er+ffi, ufreTr, gE+wr-z s1o24, sfrFsvfi

CIPET : SARP . LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS

crper fu t e
p'o&. pedoh - pradi<e. Prankr

\k Dept. of Chemicals & Petrochemicals, Ministry of Chemicals & Fertilizers, Govt. of lndia
B/25, C.N.l. Complex, Patia, Bhubaneswar-751024, Odisha

Ph : 0674 - 2742852,2740173, Fax: 0674 - 2140463
E-mail : larpm@dpet.gov.in, Web : www.larpm.gov.in

LARPM/CIPET/Test ingl 2022-23 I

To,
Mr. Prem Kumar
1\{/s. MSB Polymers
Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha Danapur, Patna, Bihar- 800012
Mob: 7004105943, 9304834959

Sub -Test Report -Reg.

Dear Sir,

Ref No: 1) Email dated 08.12.2021,letter & SSF dated 11.01.2022
2) our work order No.: LARPM/BBS./2021-2zll5s dated 17.0r.2022

With reference to the above cited subject, please find enclosed herewith Test Report No. 00695
dated 27.10.2022.

Kindly acknowledge the receipt of the same.

Thanks & Regards,

Date- 27.10.2022

-//t
,L*[Y:

(Principal Scientist)

Encl: As above
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firilc : gq. g. erru. fr.-ffiffi6, utt+a fr srqrgfufi eq{un ag r+{rgnrilr
T{IrrFT qi +frrqlw flarrrlr, T{nrFT qd sdT6 dTriq, qRiT rficf,rt
*/ ? \, fu.qq.s[r$.afqrfory, vEBn, gE+r+r-z s1o2l,sfrfsvn

SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
Dept. of Chemicals & Petrochemicals, Ministry of Chemicals & Fertilizers, Govt. of lndia

B/25, C.N.l. Complex, patia, Bhubaneswar_7S1024, Odisha
Ph : 0674 - 2742952,27401T9, Fax: 06T4 _ 2140463
E-mail : larpm@cipet.gov.in, Web : wwwlarpm.gov.incrper ft i e

pro5.. Edom. p'.di.. , pta*r.r

CT'RTIFICATF OF rNAr YSIS rS pT,R ISO l70gg:.0'1

LARPII{/CIPE T/Testin g/2 022-23 I

To,
It{/s. MSB Polymers
Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha I)anapur, Patna, Bihar- 800012

Sub -Test Report-Reg.

Dear Sir,

Ref No : 1) Email dated 08.l2.202l,tetter & SSF dated lt.Ot.2L22
2) our work order No.: LARpMIBBS.l2Dzl-22fiss dated 17.01.2022

With reference to the above, the submitted sample was analyzed as per ISO 17088:2021. The summary detail
of testing & analysis is given below:

Company Name & Address : IVUs. MSB polymers

Sample Details
Test Report No
Date of Receipt of sample
Date of Initiation
Date of Completion
Percentage of Compostability
In 180 days
Requirement of Compostability in z 90 o/o

180 days as per ISO 17088:2021

The sample submitted by M/s. MSB Polymers is compostable and the percentage of Compostability in
180 days reported vide test report No. 00695 is 90.87"/o.

The submitted sample also complies with the terms of seed germination and disintegration as per ISO l70gg:2021.

Earthworm toxicity test is under progress. Separate report will be issued after completion of the test.

Thanks & Regards,

Date-27.10.2022

Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha Danapur, Patna, Bihar- 800012
"BIO FLEX (PLA COMPOUND) - as stated by the pary
00695 & dated 27.10.2022
17.01.2022
21.02.2022
26.10.2022
90.87

,r(rW
Encl : Analysis Report
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ftrilc : qg. (. eTR. fr.-qtfrtfra', s)frqf, il erqrgFr*, erg{un ag szilwrfir
Rr{FT qi ia,rqrw AqFT, RnrFT qd sdTfi dTrCq, qF(it $E[,r(
*l q q, fs.qr.en$.amsre*, {froTr, ga}r*-z s1oz4,etFwn

CIPET : SARP . LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERTALS

-\kDept.ofChemicals&Petrochemicals,MinistryofChemicals&Fertilizers,Govt'oflndia-
lfffft<l 

sePt. vr vrrEirrrrucrrD q rE,rruullelllloals, lulnlslry OT Unemlcals & Fgftllzefs,

ffP B/25, C.N.l. Complex, Patia, Bhubaneswar-751O24,Odisha

l, ph : 0674 - 2742852,2140113, Fax: O6t4 - 2740469

:J.1,5,:,,S"1,: E-mait : tarpm@cipet.gov.in, Web :wwwtarpm.gov.in

ANALYSIS REPORT

Issued to
lWs. MSB Polymers
Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha I)anapur, Patna, Bihar- 800012

Customer Ref. No. & Date : Email dated 08.12.2D2l,letter & SSF dated 11.01.2022
work order Ref. No. & Date : LARPlvr/BBsJ2D2t-z2lr55 dated 17.01.2022

Page : 01 of03

Report No. : 00695
Date : 27.10.2022

As per Standard
PART A: PARTICULARS OF.SAMPLE SUBMITTED

a)
b)

c)

d)

e)

Name of the Sample
Grade/verity /Typel Size/ Class etc.

Code No.

Quantity (pcs.,/mtr/gm/nos)

Mode of packing
(Sealed carton/polypouch/container or not)
Date of receipt of sample
Date of Perforrnance of test

Any other information

BIO FLEX (PLA COMPOUI\D)-as stated by the party
Thermoformed products(Glass Sampte)

- as stated & supplied by the party.
NiI.
lKg

Packed in Carton.

17.01.2022

2 I .02.2022 -26. I 0.2022

NIL.

0
s)
h)

PART B: SUPPLEMENTARY INFORMATION
a) Reference to sampling procedure
b) Supporting documents for

Measurements taken and results derived
like graphs, tables, sketches and/or

Photographs as appropriate to
test report ifany (to be attached)

c) Deviation from the test methods as

Prescribed in relevantASTMiISO/BIS/

Work Instructions, If any-

: Drawn & supplied by the parfy

: As per part -C

: Nil

AUTHORISED SIGNATORY

/\o\24--'*cn
Dr. Aksha[a KufiaV pahi

AUTHORISED SIGNATORY
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futc : gs. q. srr. fr.-ftfrQfrfi, u2fiuafrwflrgr{fieq{untgr*wrf,r
rqrrFr qd tfrwr{{ fa1TFr, T{nrFr Si rdTfi {TrCq, qFGr q-c.r,rt
*l q q, fq.qI. qr$.affifi , ufrBrr, gE+r+r- z s1 lz4,silCpn

SARP . LABORATORY FOR ADVANCED RESEARCH IN POLYMERTC MATERTALS

crper fu i e
@&. Detrom. Dradt.. Pl.*r.!

Dept. of Chemicals & Petrochemicals, Ministry of Chemicals & Fertilizers, Govt. of lndia
B/25, C.N.l. Complex, patia, Bhubaneswar-751024, Odisha

Ph : 0674 - 2742852,2740173, Fax: 06T4 _ 2740463
E-mail : larpm@cipet.gov.in, Web : www.larpm.gov.in

PART C: TEST RESULTS ANALYSIS REPORT
Page: 02 of03

rt No : 00695
Date : 27.10.2022

Report No : 00695

st.
No

Name of the Test Test
Method/Standard Unit Results Obtained Specified

Requirements
Sample Details: (BIO FLEX (PLA COMPOUND),'- as stated bythe parry

l. Material Identifi cation FTIR/DSC Polylactic Acid (PLA)
based material

2.
Disintegration

(Dry mass remains in 2 mm
sieve after 84 days)

ISO 17088:2021

%
7.15

Not more
than 10%o

3. Ultimate aerobic
Biodegradation

(with reference to 100%
degradation of positive

reference)

ISO 17088:2021

%
90.87

(at the end of
I 80 days )

>90
(at the end of
the test period
not more than

180 days.)
4. Plant Growth study

a) Monocotyledon

(Rice)

% Seed Emergence

b) Dicotyledon

(Mungo)

% Seed Emergence

ISO 17088:2021

%

%

94.0

96.70

>90

>90

Note: The detailed observation on biodegradability test is enclosed as Annexure-I.

@/P/*Y"Tto't^t,*-lVlr.Pinaki Chatterjee
AUTIIORISED SIGNATORY

\;26q)Qt/
Dr. Akshala Kuinar Palai

AUTHORISED SIGNATORY

151
27 27404



firtc : grt. g. Brrt. fr.-qifrfifr5, s}frqfrfrersrgfufieq{ankm,I$rrcr
T{r{FT G tfrrqrr{ frcTrrr, T{nqlT qdsdTo, {TrJq, qnir rrG[R
*/ ? \, fu.$.er$.atq+ffi, {EeTr, gE}$ilr-z s1024,*ls{n

CIPET : SARP . LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
Dept. of Chemicals & Petrochemicals, Ministry of Chemicals & Fertilizers, Govt. of lndia

crper fr i a
pro&, pedorm. pra.ri.e. pt.n 6

B/25, C.N.l. Complex, Patia, Bhubaneswar-75 1 O24,Odisha
Ph : 0674 - 2742852,2740173, Fax: 06T4 - 2140463
E-mail : larpm@cipet.gov.in, Web : www.larpm.gov.in

ANALYSIS REPORT
Page :03 of03

Report No.: 00695
Date: 27.10.2022

Note: BDL-Below Detection Limit, Dl-Detection Limit
* Based on Municipal waste (Management and Handling) Rules,20l6 notified on 08s April20l6 by Ministry
of Environment and Forests, Government of India. Note that concentration of metals like cobalt, molybdenum
and selenium is not mentioned in the notification.
** Earthworm toxicity test is under will be issued after com of the test.

NIL
Note: l.

2.
a).
4.
5.

6.

ThisTestReport/CertificateisissuedonlyforthesamplessubmittedtoctpBt'sIffi
The results stated above related only to the items tested.
The quality ofthe subsequent production lot has to be ensured by the purchaser.
This Test Report shall not be reproduced except in full without the written approval of the laboratory.
Any anomaly/discrepancy in this report should be brought to the notice of CiiEr:SeRp-LARpM
within 30 days from the date of issue.
Subcontracted Tests (if any): Test marked as (#) Sub-contracted to the third party laboratory
(CIPET, Chennai).

** End of the Report **

@-w+<-"'u''--'
Mr.Pinaki Chatterjee

AUTHORISED SIGNATORY

st.
No Name of the Test

Test
Method/Standard Unit Results obtained

Specified
Requirements(*)

5. Ileavy metals
concentration(#)
Arsenic (As)

Copper (Cu)

Nickel (Ni)
Zinc (Zn)

Cobalt (Co)

Chromium (Cr)
Molybdenum (Mo)
Mercury (Hg)
Cadmium (Cd)

Lead (Pb)

Selenium (Se)

ISO 17088:2021 mgl
kg BDL(DL:0.006)

9.0

BDL(DL:0.005)

78.0

BDL(DL:0.004)

24.s

BDL(DL:0.005)

BDL (DL: 0.0007)

1.0

12.0

BDL(DL:0.013)

l0
300

50

1000

50

o. is
5

100

/d%6q*''{vD
Dr. Akshaylp Kumar'Palai

AUTHORISED SIGNATORY
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TR.NO. -00695 ANALYSIS RESULT

Annexure-I

Page:01 of07
f)ate : 27]l-2fi22

ORSFRVATION FOR RIOIIF'GRATTARII TTY TT'ST AS PIIR ISO 17088:2OTI
To

M/s. MSB Polymers
Biscuits Factory Road, Nasri Ganj Industrial Area,
Nasri Ganj Digha Danapur, Patna, Bihar- 800012

Date of Initiation
Date of Completion

: 21.02.2022
z 26.10.2O22

1. Sample detail: *BIO F.LEX (PLA COMPOUND) - as stated by the parry.
2. Material Identification by DSC & FTIR: DSC & FTIR graph indicates the base material of the

supplied sample is Polylactic Acid (PLA) based material.
3. Observation:-
a. Conditions of reaction mixtures

Origin of compost: Livestock excreta, municipal and vegetable waste
Reaction Temperature
Dry Solid
Volatile Solid
Test duration
Reference material
Volume of reaction vessel

58"C (+2"C)
s3.03(%)
29.44(%)
180 days
Cellulose
3000 ml

b.

M;,r
AUTHORISED SIGNATORY

Dr. Aksh,
AUTHORI

of test medium:
Sl. No. Composting Vessel pH(before) pH(After)

I Blank I 7.6 7.6
2 Blank 2 7.5 7.7
J Blank 3 7.6 7.7
4 Cellulosel 7.1 7.2
5 Cellulose2 7.3 7.3
6 Cellulose3 7.4 7.5
7 Negative I 7.3 7.4
8 Negative 2 7.5 7.6
9 Negative3 7.6 7.7
10 Sample I 7.4 7.5
1l Sample 2 7.5 7.7
t2 Sample 3 7.3 7.4

[ya Kumar Palai
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Page: 02 of07
TR.NO.{0695 ANALYSTS RESULT Date: 27.10.2022
4. Result: Percentage biodegradation relative to positive reference

MEAr\(%) :90.87 %o

The reference material-cellulose (7o) : 100

c
o
lE
E
lU
Luoo
o
x
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100

90

80
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40

30

20

10

0

-AVG 
SAMPLE

F{ N (r1 O) rn Ft N m q! l,, Et F ft1 or rn Fr r\ (n o) rn r{ N (n o) rn Fl N (n ot l.r} Ftr.{ et N (n er, =t <f rrt ro ro F r\ 6 ol o} g g 
= 

S S g g : S g S S 5 s
Number of days

5. Visual Observation:-
Week I Week2 Week3 Week4 Week 5

Structure Glass Sample Glass Sample Glass Sample Glass Sample Glass Sample

Moisture Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Color White White White White White
Fungal

Develonment
None None None None None

Smell Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like

G,'*^)42.,tn#
Mr.Pinaki Chatterjee

AUTHORISED SIGNATORY

bWryP4az
Dr. AkshaNa-Kum6-i Palai

AUTHORTSpD STGNATORY

Degradation % Of Sample & Cellulose
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Page: 03 of07
TR.No.-00695 ANALYSIS RESULT Date : 27.10.2022

Week 6 Week 7 Week 8 Week 9 Week 10
Structure Glass Sample Glass Sample Glass Sample Glass Sample Glass Sample
Moisture Appropriate

moisture Level
Appropriate

moisture Level
Appropriate

moisture Level
Appropriate

moisture Level
Appropriate

moisture Level
Color White White White

Fungal
Development

None None None None None

Smell Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like

Week 11 Week 12 Week 13 Week 14 Week 15

Structure Disintegration
initiated

Disintegration
observed

Disintegration
observed

Disintegration
observed

Disintegration
observed

Moisture Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Color

Fungal
Development

None None None None None

Smell Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like

Week 16 Week 17 Week 18 Week 19 Week 20

Structure Disintegration
observed

Disintegration
observed

Disintegration
observed

Disintegration
observed

Disintegration
observed

Moisture Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Color

Fungal
Development

None None None None None

Smell Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like

Week 21 Week 22 Week 23 Week 24 Week25126

Structure Disintegration
observed

Disintegration
observed

Disintegration
observed

Disintegration
observed

Disintegration
observed

Moisture Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Appropriate
moisture Level

Color

Fungal
Develooment

None None None None None

Smell Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like Organic/dirt like

,b^)%\o'M
nr. AksSVa Kumhr Palai

AUTHORISED SIGNATORYAUTHORISED SIGNATORY
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TR.NO.-00695 ANALYSIS RESULT
Page: 04of07
Date :27.10.2022

6.FTIR Analvsis:

4000 3500 3000 2500 2000 1500 1o0o

Wavenumbers (crnl)
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Wave number ("-') Possible Nature of Bond

2994.37 &2944.99 CH Stretch

1750.35 C:O Stretch

1450.43 CH Bend

l r80.4s & r081.71 C-O Stretch

j{--I-rt\r42n,,.n.1,;r/
Mr.Pinaki Chattd{de

AUTIIORISED SIGNATORY

09a16,eautz
Dr. Kumar Palai

AUTHO SIGNATORY
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Page:05 of 07
TR.No. --00695 ANALYSIS RESULT Date : 27.10.2022
7. DSC Analysis:-

l,
?
L

t(
8
N

E

T

tr

UI

{*lwtr$m&?Ri 1t?}4Ji*
*fi$f,{ { 1*4.S "{

kd(tff?ffitire. $*"9r"C
nr*raFy {r{ffiU,ts!}. 1.336& #g
S$*1( $7.SS"e

€*l#W i.*xsdn&tr 7t: :*t1
l4sd n 133.# "C
f *dt l*tqw &ar * 1 e6.S*'*

In&W {ilnmdffd} . *.74f1 }tg
&xd x $d l0 "C
Peat( lerryusurs. 94 57 "C

Comment: DSC & FTIR graph indicates the base material of the supplied sample is polylactic Acid
(PLA) based material.

X--|*ry4i>r1 Wv^rt'
r.Pinaki'Chatterjee

)9=-. ;,6'',a1/2--
KumfrFalai

AUTHORISED SIGNATORY
Dr. Aksha

AUTIIORIS ID SIGNATORY

ts
TsrryBr*rgI{t}

ft*ltrrwirtura,*I 17'*
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TR.NO.40695 A}IALYSIS R.ESULT
Page: (b of 07

Date: 27.10.2022

S.DISINTEGRATION. AFTER 12 WEEKS

BEFORE DISINTEGRATION
22An55

AFTER DISINTEGRATION
22Atr55

BEFORE DISINTEGRATION AFTER DISINTIGRATION

Comment:-
The disintegration of the supplied sample by passing through 2 mm sieve after 12 week in composting condition
as per ISo 17088-2021 was found not more than 10% of original dry mass remain.

,---\
(A-+r+ry-ulc.r*

Mr.Pinaki Chatterjee
AUTIIORISED SIGNATORY

lrhzW'a'
Dr. Akshafa KufrIr Palai

AUTHORISED SIGNATORY

fug1avu
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TR-NO. {n695 ANALYSN RESULT
Page: 07 of07

Date: 27.10.2A22

9.Germination and Plant Growth

The percentage of seedling germination rate was found greater than9}%o for both Rice and Mungo Bean.

M*
AUTIIORISED SIGNATORY

ffi'anv>
Dr. Akshay: KumarPalai

AUTHORIS SIGNATORY
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